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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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CANCELLATION PROCEEDINGS  

under Section 19 of the Designs Act, 2000 & 

under Rule 29(1) of Designs (Amendment) Rules, 2008 

 
(1) 

 
ñKent RO Systems Ltd. having registered office at H-35, South Extension, Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/043/2017) on 08/11/2017 for cancellation of registration of registered Design No. 281373 dated 10
th
 March 2016 

under class 23-01 titled as óWater Purifier Cabinetô in the name of JNJ Aqua Pvt. Ltd., NJ-248, Sector-3, Bawana, Delhi ï 110039, 

India (An Indian company duly registered under the Companies Act, 1956).ò 

 

(2) 

 

ñKent RO Systems Ltd. having registered office at H-35, South Extension, Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/044/2017) on 08/11/2017 for cancellation of registration of registered Design No. 281404 dated 11
th
 March 2016 

under class 23-01 titled as óWater Purifier Cabinetô in the name of JNJ Aqua Pvt. Ltd., NJ-248, Sector-3, Bawana, Delhi ï 110039, 

India (An Indian company duly registered under the Companies Act, 1956).ò 

 

(3) 

 

ñKent RO Systems Ltd. having registered office at H-35, South Extension, Part-1, New Delhi ï 110049, India has filed a petition 

(Petition No. Can/045/2017) on 08/11/2017 for cancellation of registration of registered Design No. 287476 dated 5
th
 October 2016 

under class 23-01 titled as óWater Purifier Cabinetô in the name of JNJ Aqua Pvt. Ltd., NJ-248, Sector-3, Bawana Industrial Area, 

Delhi ï 110039, India (An Indian company duly registered under the Companies Act, 1956).ò 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Prior ity Country are also shown 

 

DESIGN NUMBER 240916  

 

 

CLASS 14-03 

ROCKWELL AUTOMATION TECHNOLOGIES, INC., 1 ALLEN -BRADLEY 

DRIVE, MAYFIELD HEIGHTS, OHIO 44124, USA  

DATE OF REGISTRATION  24/11/2011 

TITLE  
INDUSTRIAL OPERATOR INTERFACE 

TERMINAL 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/393, 523  06/06/2011 U.S.A. 
 

DESIGN NUMBER 252388  

 

 

CLASS 10-02 

TITAN INDUSTRIES LIMITED, TOWER A, GOLDEN ENCLAVE, H.A.L. 

AIRPORT ROAD, BANGALORE -560017, INDIA 

DATE OF REGISTRATION  18/03/2013 

TITLE  WRIST WATCH 

PRIORITY NA  

DESIGN 

NUMBER 
252746  

 

 

CLASS 08-06 

MR. MANISHBHAI BHIKABHAI PATEL., 

PROPRIETOR OF M/S. JAY SHAKTI METAL., 

4, ATIKA INDUSTRIAL AREA, PATEL 

CHOWK, DEBAR ROAD (SOUTH), RAJKOT. 

GUJARAT -INDIA  

DATE OF 

REGISTRATION  
02/04/2013 

TITLE  HANDLE 

PRIORITY NA  
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DESIGN NUMBER 238952  

 

 

CLASS 11-01 

BK JEWELLERY, INC., 62 WEST 47TH STREET, ROOM 615, 2 

SUNG PING STREET, NEW YORK, NY 10036, UNITED STATES 

OF AMERICA  

DATE OF 

REGISTRATION  
25/08/2011 

TITLE  JEWELRY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/386, 206  25/02/2011 U.S.A. 
 

DESIGN NUMBER 293121  

 

 

CLASS 12-11 

SWAN INNOVATIONS, 10 KS , ADJ. PHASE-VII, FOCAL POINT, VILL - NICHI 

MANGLI, LUDHIANA (PUNJAB) INDIA, PARTNERS ARE UPKAR SINGH AHUJA 

AND KANWARDEEP SINGH)  

DATE OF REGISTRATION  25/04/2017 

TITLE  ADJUSTABLE SIDE STAND FOR BICYCLE 

PRIORITY NA  

DESIGN NUMBER 293130  
 

 

 

 

CLASS 09-01 

SUMIT GUPTA, 2/3, KASTURBA TALKIES COMPOUND, STATION ROAD, 

MALAD (WEST), MUMBAI - 400 064, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  26/04/2017 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 293163  

 

 

CLASS 23-01 

JAI KRISHAN SHARMA,  G4, GALI NO. 10, ANAND PARBAT INDUSTRIAL AREA, 

NEW DELHI -110005 

DATE OF REGISTRATION  27/04/2017 

TITLE  CANDLE HOUSING 

PRIORITY NA  

DESIGN NUMBER 293181  

 

 

CLASS 04-02 

DYSON TECHNOLOGY LIMITED, TETBURY HILL, MALMESBURY, 

WILTSHIRE, SN16 0RP, THE UNITED KINGDOM  

DATE OF REGISTRATION  28/04/2017 

TITLE  TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

6002240  02/11/2016 U.K. 
 

DESIGN NUMBER 293183  

 

 

CLASS 04-02 

DYSON TECHNOLOGY LIMITED, TETBURY HILL, MALMESBURY, 

WILTSHIRE, SN16 0RP, THE UNITED KINGDOM  

DATE OF REGISTRATION  28/04/2017 

TITLE  HANDLE FOR TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

6002265  02/11/2016 U.K. 
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DESIGN NUMBER 293185  

 

 

CLASS 04-02 

DYSON TECHNOLOGY LIMITED, TETBURY HILL, MALMESBURY, 

WILTSHIRE, SN16 0RP, THE UNITED KINGDOM  

DATE OF REGISTRATION  28/04/2017 

TITLE  HANDLE FOR TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

6002267  02/11/2016 U.K. 
 

DESIGN NUMBER 237967  

 

 

CLASS 08-07 

C.G. ENTERPRISE, 33, SHREEKUNJ SOCIETY, NR. PRABHAT CHOWK, 

RANNAPARK, GHATLODIA, AHMEDABAD -380061, GUJARAT-INDIA. 

PROPRIETOR IS SHILPABEN NITESHBHAI PANCHAL  

DATE OF REGISTRATION  11/07/2011 

TITLE  LOCKING FOR CLOSING DEVICES 

PRIORITY NA  

DESIGN NUMBER 250274  

 

 

CLASS 06-01 

THE SUPREME INDUSTRIES LTD., 601, CENTRAL PLAZA, 2/6 SARAT BOSE 

ROAD, KOLKATA - 700020, WEST BENGAL, INDIA 

DATE OF REGISTRATION  18/12/2012 

TITLE  CHAIR 

PRIORITY NA  
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DESIGN NUMBER 293392  

 

 

CLASS 08-03 

CNH INDUSTRIAL AMERICA LLC, 500 DILLER AVE NUE, NEW HOLLAND, 

PENNSYLVANIA 17557, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  06/05/2017 

TITLE  STALK ROLL KNIFE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/583,698  08/11/2016 U.S.A. 
 

DESIGN NUMBER 252301  

 

 

CLASS 09-05 

SOCIÉTÉ DES PRODUITS NESTLÉ S.A., 1800 VEVEY, SWITZERLAND 

DATE OF REGISTRATION  14/03/2013 

TITLE  PACKAGING FOR FOODSTUFFS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

139222  09/10/2012 SWITZERLAND 
 

DESIGN NUMBER 293956  

 

 

CLASS 28-03 

MUNDHRA POLYCOM (P) LT D. OF 222, NIRMAN 

INDUSTRIAL ESTATE, CHINCHOLI LINK ROAD, 

MALAD WEST, MUMBAI - 400064, MAHARASHTRA, 

INDIA  

DATE OF 

REGISTRATION  
22/05/2017 

TITLE  COMB 

PRIORITY NA  
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DESIGN NUMBER 293957  

 

 

CLASS 28-03 

MUNDHRA POLYCOM (P) LTD. OF 222, NIRMAN 

INDUSTRIAL ESTATE, CHINCHOLI LINK ROAD, 

MALAD WEST, MUMBAI - 400064, MAHARASHTRA, 

INDIA  

DATE OF 

REGISTRATION  
22/05/2017 

TITLE  COMB 

PRIORITY NA  

DESIGN NUMBER 286615  

 

 

CLASS 18-02 

BOBST BIELEFELD GMBH, HAKENORT 47 33609 BIELEFELD 

GERMANY  

DATE OF REGISTRATION  02/09/2016 

TITLE  
FRONT PANEL OF THE PRINTING AND 

LAMINATING MACHINE  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

40 2016 100 239.3  03/03/2016 GERMANY 
 

DESIGN NUMBER 286617  
 

 

 

 

 

 

CLASS 18-02 

BOBST BIELEFELD GMBH, HAKENORT 47 33609 BIELEFELD GERMANY  

DATE OF REGISTRATION  02/09/2016 

TITLE  
SIDE PANEL OF THE PRINTING AND 

LAMINATING MACHINE  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

40 2016 100 239.3  03/03/2016 GERMANY 
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DESIGN NUMBER 286618  

 

 

CLASS 18-02 

BOBST BIELE FELD GMBH, HAKENORT 47, 33609 BIELEFELD, GERMANY  

DATE OF REGISTRATION  02/09/2016 

TITLE  
SIDE PANEL OF THE PRINTING AND 

LAMINATING MACHINE  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

40 2016 100 239.3  03/03/2016 GERMANY 
 

DESIGN NUMBER 253565  

 

 

CLASS 09-01 

RAJESHKUMAR TRIBHOVANBHAI PATEL, C/74, UMIYA 

TOWNSHIP, NEW-80FT ROAD, WADHWAN, DIS -

SURENDRANAGAR, STATE-GUJARAT (I NDIA)  

DATE OF 

REGISTRATION  
30/04/2013 

TITLE  CONTAINER 

PRIORITY NA  

DESIGN NUMBER 253580  

 

 

CLASS 24-02 

SANTEN PHARMACEUTICAL CO., LTD., 9 -19, SHIMOSHINJO 3-

CHOME, HIGASHIYODOGAWA -KU, OSAKA -SHI, OSAKA 5338651, 

JAPAN 

DATE OF REGISTRATION  30/04/2013 

TITLE  
CARTRIDGE FOR INTRAOCULAR LENS 

IMPLANTATION  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2012-026400  30/10/2012 JAPAN 
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DESIGN NUMBER 253600  

 

 

CLASS 08-08 

PNL METALWARE PVT. LTD., PLOT NO.: G -1843, KISHAN GATE 

ROAD, G.I.D.C. MET ODA (LODHIKA), TALUKA: LODHIKA, 

DIST.: RAJKOT -360021. GUJARAT, INDIA 

DATE OF REGISTRATION  01/05/2013 

TITLE  BRACKET CHANNEL 

PRIORITY NA  

DESIGN NUMBER 253623  

 

 

CLASS 13-03 

MOHINDER PAL SINGH BHATIA, C -33, DSIDC, 

PACKAGING COMPLEX, KIRTI NAGAR, NEW DELHI 

-110 015 (INDIA) 

DATE OF 

REGISTRATION  
02/05/2013 

TITLE  VOLTAGE STABILIZER 

PRIORITY NA  

DESIGN NUMBER 253682  

 

 

CLASS 04-02 

RAVISHANKAR.S. S., 330, OMBR LAYOUT, II -E-MAIN, 

4TH CROSS, BHUVANAGIRI, BANGALORE, 

KARNATAKA -560033 

DATE OF 

REGISTRATION  
06/05/2013 

TITLE  TOOTH BRUSH 

PRIORITY NA  
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DESIGN NUMBER 253684  

 

 

CLASS 28-03 

RAVISHANKAR.S. S., 330, OMBR LAYOUT, II -E-MAIN, 4TH 

CROSS, BHUVANAGIRI, BANGALORE, KARNATAKA -

560033 

DATE OF 

REGISTRATION  
06/05/2013 

TITLE  SHAVING RAZOR 

PRIORITY NA  

DESIGN NUMBER 253688  

 

 

CLASS 28-03 

RAVISHANKAR.S. S., 330, OMBR LAYOUT, II -E-MAIN, 4TH CROSS, 

BHUVANAGIRI, BANGALORE, 560033  

DATE OF REGISTRATION  06/05/2013 

TITLE  RAZOR WITH HINGE 

PRIORITY NA  

DESIGN NUMBER 253727  

 

 

CLASS 24-02 

KARL STORZ GMBH & CO. KG, MITTELSTRASSE 8, D -78532 

TUTTLINGEN, GERMANY  

DATE OF REGISTRATION  06/05/2013 

TITLE  
BIPOLAR CUTTING ELECTRODES FOR 

SURGICAL USE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002132084-0009  07/11/2012 OHIM 
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DESIGN NUMBER 253728  

 

 

CLASS 24-02 

KARL STORZ GMBH & CO. KG, MITTELSTRASSE 8, D -78532 TUTTLINGEN, 

GERMANY  

DATE OF REGISTRATION  06/05/2013 

TITLE  
BIPOLAR CUTTING ELECTRODES FOR 

SURGICAL USE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002132084-0008  07/11/2012 OHIM 
 

DESIGN NUMBER 253761  

 

 

CLASS 15-99 

S. UPINDER SINGH, HOUSE NO. 186-B, BHAI RANDHIR 

SINGH NAGAR, LUDHIANA -141002 (PUNJAB), INDIA 

DATE OF 

REGISTRATION  
08/05/2013 

TITLE  ROBOTIC WORKING MACHINE 

PRIORITY NA  

DESIGN NUMBER 266151  

 

 

CLASS 09-09 

ABHIJEET SIRIGIRI, H. NO: 9 -4-84/145, H. NO. 145, KAKATIYA 

NAGAR COLONY, NAMAL NAGAR, MEHDIPATNAM, HYDERABAD -

500008, TELANGANA, INDIA  

DATE OF REGISTRATION  29/09/2014 

TITLE  DUST BIN 

PRIORITY NA  
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DESIGN NUMBER 266378  

 

 

CLASS 24-01 

M/S ARVS EQUIPMENTS PRIVATE LIMITED (BODY INCORPORATED DULY 

REPRESENTED THROUGH ITS DIRECTOR/AUTH ORISED SIGNATORY MR. 

VISHESH AHLUWALIA HAVING ITS REGISTERED OFFICES AT 71/1, SHIAJI 

MARG, NAJAFGARH ROAD INDUSTRIAL AREA, NEW DELHI -110015 

DATE OF REGISTRATION  01/10/2014 

TITLE  
DESTROYED SYRINGE HUB & NEEDLE 

MACHINE 

PRIORITY NA  

DESIGN NUMBER 266475  

 

 

CLASS 08-08 

MUKUL GOYAL OF TATTVA ART HARDWARE, C -34, 

NEETI BAGH, NEW DELHI -110049, INDIA 

DATE OF 

REGISTRATION  
08/10/2014 

TITLE  CURTAIN BRACKET 

PRIORITY NA  

DESIGN NUMBER 294964  

 

 

CLASS 09-01 

CELLO HOUSEHOLD PRODUCTS, CORPORA TE AVENUE, B WING, CELLO 

HOUSE, SONAWALA ROAD, GOREGAON (EAST), MUMBAI - 400 063, 

PARTNERS ARE MR. GHISULAL D. RATHOD, MR. PRADEEP G. RATHOD, MR. 

PANKAJ G. RATHOD, MR. GAURAV P. RATHOD, MRS. SANGEETA P. RATHOD 

AND MRS. BABITA P. RATHOD  

DATE OF REGISTRATIO N 22/06/2017 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 253152  

 

 

CLASS 15-06 

M/S. SUPREME ENTERPRISES WHOSE PROPRIETOR IS MR. 

MINHAJUDDIN CHOUDHARI, ROOM NO. 35, GILZAR CHS, KURLA 

ANDHERI ROAD, JARIMARIM NUNBAI -400072, MAHARASHTRA 

STATE, INDIA  

DATE OF REGISTRATION  15/04/2013 

TITLE  
HYDRAULIC CYLINDER ROTATED 

BALING 

PRIORITY NA  

DESIGN NUMBER 253162  

 

 

CLASS 08-07 

PRECIOSA GULF FZCO, WAREHOUSE NO. RA08GB07 P.O. BOX: 18185, 

JEBEL ALI, DUBAI UNITED ARAB EMIRATES  

DATE OF REGISTRATI ON 15/04/2013 

TITLE  STOPPER FOR SEALING CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

EM 002118273-0020  15/10/2012 OHIM 
 

DESIGN NUMBER 253163  

 

 

CLASS 08-07 

PRECIOSA GULF FZCO, WAREHOUSE NO. RA08GB07 P.O. BOX: 

18185, JEBEL ALI, DUBAI UNITED ARAB EMIRATES  

DATE OF REGISTRATION  15/04/2013 

TITLE  STOPPER FOR SEALING CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

EM 002118273-0021  15/10/2012 OHIM 
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DESIGN NUMBER 253164  

 

 

CLASS 08-07 

PRECIOSA GULF FZCO, WAREHOUSE NO. RA08GB07 P.O. BOX: 

18185, JEBEL ALI, DUBAI UNITED ARAB EMIRATES  

DATE OF REGISTRATION  15/04/2013 

TITLE  STOPPER FOR SEALING CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

EM 002118273-0022  15/10/2012 OHIM 
 

DESIGN NUMBER 253165  

 

 

CLASS 08-07 

PRECIOSA GULF FZCO, WAREHOUSE NO. RA08GB07 P.O. BOX: 18185, JEBEL 

ALI, DUBAI UNITED ARAB EMIRATES  

DATE OF REGISTRATION  15/04/2013 

TITLE  STOPPER FOR SEALING CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

EM 002118273-0023  15/10/2012 OHIM 
 

DESIGN NUMBER 253195  

 

 

CLASS 12-16 

DR. ING. H.C.F. PORSCHE AKTIENGESELLSCHAFT, 

PORSCHEPLATZ 1, 70435 STUTTGART, GERMANY 

DATE OF 

REGISTRATION  
17/04/2013 

TITLE  SPOILER 

PRIORITY NA  
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DESIGN NUMBER 253328  

 

 

CLASS 24-02 

KRISHNA INSTITUTE OF MEDICAL SCIENCES THROUGH DR. M. V. 

GHORPADE (REGISTRAR), NEAR DHEBEWADI ROAD, MALKAPUR, 

KARAD, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  23/04/2013 

TITLE  DENTAL IMPLEMENT 

PRIORITY NA  

DESIGN NUMBER 253439  
 

 

 

 

 

 

CLASS 24-02 

FARADAY INST RUMENTS, SF. NO. 106/4A REVENUE NAGAR, OPP TO HDFC 

BANK, SARAVANAMPATTI NORTH, COIMBATORE -641035, TAMILNADU, 

INDIA  

DATE OF REGISTRATION  26/04/2013 

TITLE  OZONE DISCHARGE CELL ASSEMBLY 

PRIORITY NA  

DESIGN NUMBER 253473  

 

 

CLASS 25-03 

ISAO TEZUKA, 1 -6, HIGASHISENBA-CHO, TOKUSHIMA -

SHI, TOKUSHIMA, JAPAN  

DATE OF 

REGISTRATION  
29/04/2013 

TITLE  BUILDING UNITS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2012-027,748  13/11/2012 JAPAN 
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DESIGN NUMBER 287227  

 

 

CLASS 09-03 

KYB CORPORATION, WORLD TRADE CENTER BLDG., 4 -1, 

HAMAMATSU -CHO 2-CHOME, MINATO -KU, TOKYO, JAPAN  

DATE OF REGISTRATION  23/09/2016 

TITLE  PACKAGING BOX 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-006569  25/03/2016 JAPAN 
 

DESIGN NUMBER 294817  

 

 

CLASS 09-01 

ANUJKUMAR SINGH, VILLAGE, BADHEYA POST, BADHEYA POLICE 

STATION, MIRGANJ, DIST. GOPALGANJ BIHAR, PIN - 841436. 

DATE OF REGISTRATI ON 19/06/2017 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 254019  

 

 

CLASS 10-05 

MR. PRASANNA GOVIND DEVDIKAR (INDIVIDU AL -AN INDIAN RESIDENT) 

OF 3, SUDHANSHU DARSHAN CHS, RH-09, SUDAMA NAGAR, GANESH 

MANDIR ROAD, MIDC, DOMBIVALI (EAST), PIN -421203, MAHARASHTRA 

DATE OF REGISTRATION  22/05/2013 

TITLE  MOTION DETECTOR 

PRIORITY NA  
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DESIGN NUMBER 254024  

 

 

CLASS 20-01 

MR. JASWINDER SINGH (DIRECTOR), TRADING AS FIVE STAR 

TELECOMMUNICATION PVT. LTD., PLOT NO -11, INDUSTRIAL AREA, PHASE -

IX, S.A.S. NAGAR, MOHALI -160059 (INDIA) 

DATE OF REGISTRATION  22/05/2013 

TITLE  TOKEN ISSUING MACHINE 

PRIORITY NA  

DESIGN NUMBER 254066  

 

 

CLASS 07-04 

ATAL MAL INDUSTRIES, 31/P -1, GALI NO. 4, ANAND 

PARBAT, NEW ROHTAK ROAD, NEW DELHI -110005. 

WHOSE PROPRIETOR IS MR. MAHESH KUMAR  

DATE OF 

REGISTRATION  
24/05/2013 

TITLE  TEA & COFFEE STRAINER 

PRIORITY NA  

DESIGN NUMBER 254166  

 

 

CLASS 03-01 

SANTEN PHARMACEUTICAL CO., LTD., 9 -19, SHIMOSHINJO 3-CHOME, 

HIGASHIYODOGAWA -KU, OSAKA -SHI, OSAKA 5338651, JAPAN 

DATE OF REGISTRATION  29/05/2013 

TITLE  HOLDER FOR INTRAOCULAR LENS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/438509  30/11/2012 U.S.A. 
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DESIGN NUMBER 254167  

 

 

CLASS 03-01 

SANTEN PHARMACEUTICAL CO., LTD., 9 -19, SHIMOSHINJO 3-CHOME, 

HIGASHIYODOGAWA -KU, OSAKA -SHI, OSAKA 5338651, JAPAN 

DATE OF REGISTRATION  29/05/2013 

TITLE  HOLDER FOR INTRAOCULAR LENS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/438511  30/11/2012 U.S.A. 
 

DESIGN NUMBER 254168  

 

 

CLASS 03-01 

SANTEN PHARMACEUTICAL CO., LTD., 9 -19, SHIMOSHINJO 3-CHOME, 

HIGASHIYODOGAWA -KU, OSAKA -SHI, OSAKA 5338651, JAPAN 

DATE OF REGISTRATION  29/05/2013 

TITLE  HOLDER FOR INTRAOCULAR LENS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/438,514  30/11/2012 U.S.A. 
 

DESIGN NUMBER 230878  

 

 

CLASS 26-05 

TRILUX GMBH & CO. KG., HEIDESTRASSE 4, 59759 ARNSBERG, GERMANY  

DATE OF REGISTRATION  16/08/2010 

TITLE  LUMINAIRE  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

001676396  02/03/2010 OHIM 
 


